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Classifieds

PERSONAL

I, Gurmeet Kaur Lottey D/O
Mandeep Kaur born on
10/06/2011 residing at A 266-267
JJ Colony Flat Chowkhandi Tilak
Nagar New Delhi, have changed
my name to Gurmeet Kaur vide
affidavit dated 12th Aug 2025 at
Delhi 0050272652-1

I,Vinod Kumar s/o-Vijay Kumar
Arora,R/0 A-812, Prem
Nagar,Pahar Ganj, New Delhi-
110055 have changed my
name to Vinod Arora
Permanently. 0040806950-7

I Taniya D/O Ranbir R/0. H.No-

5/306, Block-5, Khichripur,
Patparganj, Delhi-110091 have
changed my name to Taniya
Singh. 0040806920-12

I, Gulistan W/o Mohd Usman
R/0 H.No. P-12/1, Street No.17,
Brahampuri, Delhi-110053 have
changed my name to Gulista.

0040806950-5

I, Hariom Agrawal S/o Pyare Lal
Garg R/o Ismailpur, Khair,
Aligarh have changed my
name to Hari Om Garg.
0070985783-1

I, Rita Kumari Sharma W/o
Yashwant Sharma R/o0 D2/105,
Bharat City Ph-1, Loni have
changed my name to Reeta
Sharma. 0070985765-1

I,Sheetal Garg,W/0 Deepak
Garg,R/0.279, Gram Sbahb,
Pooth Kalan Extn.,Pooth
Kalan,Delhi-110086,have
changed my name to Sheeta
Naharia for all future purpos-
es. 0040806920-11

I,Sachin Kumar Gunecha,s/o-
Tikam Chand Gunecha,R/0,A-
22,Third Floor,Gali No.2, jain
Mandir K Pas, Radhey
Puri,Krishna Nagar,Delhi-
110051,have changed my
name to Sachin Gunecha, per-
manently 0040806920-9

I,Narendra Pratap Singh
Sisodia,S/0-Shivraj Singh
Sisodia,R/0-Santha Agra,Uttar
Pradesh-283101,have changed
my minor Daughter’s name
Nitara to Neetara Singh
Sisodia aged-7-Years.

0040806945-12

I,Monika Chadha D/o Anil
Kumar Yadav,R/0 Daya
Shayanti Bhawan, Haluwas,
Bhiwani-127021, Haryana have
changed my name to Monika
Yadav Permanently.

0040806920-10
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LIRSHAD AHMED,R/0-
6837,FIRST-FLOOR GALI-CHAK-
Kl WALI-AHATA KIDARA BARA
HINDU-RAO DELHI-110006,have
changed my minor son
name,from MOHD UZAIF to
MOHAMMED UZAIF, perma-
nently 0040806950-6

I, Sarita Agrawal W/o Hari Om

Garg R/o Sukh Sai Dham
Apartment, Khair, Aligarh
have changed my name to
Sarita Garg. 0070985781-1

I, SANTOSH S/O SACHIN GUPTA

R/0 A-7/2A,TIGRI EXTN, DELHI-
110062. have changed my
name to SANTOSH GUPTA
Permanently. 0040806920-8

I, SACHIN S/0O Rajendra Kumar

Gupta R/o0 A-7/2A,TIGRI EXTN,
DELHI-110062. have changed
my name to SACHIN GUPTA

Permanently.

PUBLIC NOTICE
My client Mumtaj W/ o Late lgbal
Kuraishi Rfo D-B62, lahangic
Purl, Delhi-33 has severed all her|
refations with her son Danish
Qureshi due to his mishehaving
& disobeying attitude towards
my client. My Clent evicted hirm
from all her movable unmovable
properties forever. Whoever
deals with Danish Qureshi will be
self responsible. My client
Smi. Mumta] shall not be
responsible in any manner
whatsover,

Raj Kﬂn&m!ﬁﬁmnﬂtah

I, AVINASH GUPTA, HAVE LOST THE
ORIGINAL FLAT BUYER AGREEMENT
DATED 24.09.2015, EXECUTED BY M/S

0040806920-7

FUSION BUILDTECH PVT. LTD., FOR
RESIDENTIAL FLAT NO. E-0603, ON

NO. GH-05A, SECTOR TECHZONE-1V,
GREATER NOIDA, U.P. THE LOSS HAS
BEEN REPORTED TO THE DELHI
POLICE UNDER FIR (LAR) NO.
430/2014 AND LR NO. 3134547/2025
DATED 21.08.2025. IF FOUND, KINDLY
CONTACT THE UNDERSIGNED AT THE
ABOVE-MENTIONED
PROPERTY ADDRESS.

PUBLIC NOTICE

Public Notice is hereby given that the Original
Sale Deed registered on 01.03.2001 &
Document No 1450 executed by Mr. Raghuvir|
S/o Mr. Horam, Mr. Ram Singh S/o Mr. Bhop
Singh & Mr. Devendra S/o Mr. Nobat & Brahm
Singh S/o Late Mr. Ganeshi self & as a GPA
holder of Mr. Chhaterpal S/o Mr. Ganeshi, Mr.
Shekhar Singh S/o Mr. Ganeshi, Mr. Ravindra
Singh S/o0 Mr. Ganeshi, Mr. Bhuperndra S/o Mr.
Ganeshi acting through his natural guardian/his
mother Ms. Virmati W/o Late Mr. Ganeshi in
favour of Ms. Savita W/o Mr. Jagat Singh in
respect of the Land admeasuring area 95.93 sq.
yds. falling under Khasra No. 581 situated at
Village Ghukna Pargana Loni Tehsil & Distt.
Ghaziabad has been lost.

Anybody finding the said documents must
inform to following contact number

S.C. VARSHNEY
(GIC HFL PANEL ADVOCATE
Mobile 9891119142

S.C.0. 1120-1121, Sector 22B, Chandigarh-160022,

B FTETm ZONAL STRESSED ASSETS RECOVERY BRANCH (ZOSARE)
e tbatabiel P, 0172-4042510, E-mail: armcha@bankofbaroda.co.in

RE - | - REDEMPTION NOTICE
BOB/ARMCHD/AUCTION NOTICE/2025- 13.08.2025
Notice under Rule 6(2) and/or Rule 8(6) of the Security Interest (Enforcement) Rules, 2002
M/s Glory Creations, 1284 /83, A Shankar Tower, Sundernagar Chownk, Ludhiana, Punjab
(2) M/s Glory Creations, Village Bela Bathri, Tehsil Haroli Distt. Una (Himachal Pardesh)
situated near Ridhi Sidhi Engineers, Mahal Bathri. (3) Mr. Subhash Chawla S/o Ram
Parkash Chawla, H. No. 3060, Sector 32 A, Chandigarh Road, Ludhiana, Punjab. (4) Smt.
Nidhi Chawla W/o Atul Chawla, H. No. 3060 Sector 32-A, Chandigarh Road, Ludhiana,
Punjab.
Re: Notice under Rule 6(2) and/or Rule 8(6) of the Security Interest (Enforcement)
Rules, 2002 of the Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 (SARFAESI Act, 2002).
Ref:- 1. Demand Notice dated 03.01.2015issued u/s 13 (2) of SARFAESIAct 2002.
2. Possession Notice dated 20.03.2015 issued u/s 13 (4) of SARFAESI Act 2002.
Dear Sir/Madam,
Whereas the Authorised Officer of the Bank of Baroda, Branch ZOSARB Chandigarh
address Sector 22-B, Chandigarh being Secured Creditor Bank in exercise of the powers
conferred u/s 13(2) of the SARFAESI Act 2002 (hereinafter refereed as “Act”) read with Rules
3 of Security Interest (Enforcement) Rules 2002 (hereinafter refereed as “Rules”) issued
demand notice dated 03.01.2015 calling upon you being Borrowers M/s Glory Creations to
repay the amount stated in the said demand notice within 60 days from receipt of said notice.
And whereas you have failed to repay the amount, the undersigned in exercise of the powers
conferred u/s 13(4) of the said Act read with Rule 4 and/or Rule 8 of the Rules have taken over
the Possession of Secured Assets (hereinafter referred as the said properties) more
particularly described herein below Schedule. [Copy of Possession Notice dated
20.03.2015is attached herewith for ready reference]
Even after taking possession of the secured asset, you have not paid the amount due to Bank
as mentioned in above Possession Notice. Your attention is invited to the provisions of sub-
section (8) of Section 13 of SARFAESI Act, 2002 in respect of time available, to redeem the
secured assets.
Therefore you all are requested to pay the dues as mentioned in possession notice along with
applicable interest, cost, charges & expenses within 30 days from receipt of this notice and
redeem the secured asset as mentioned below. In case you fail to pay the above mentioned
dues & redeem the secured asset within 30 days from receipt of this notice, Bank will be
constrained to sell the secured asset through public e-Auction by publication of e-Auction
Sale notice. The date, time of e-auction and Reserve Price of the property shall be informed to
you separately.

SCHEDULE OF SECURED ASSETS/PROPERTIES

Description of the Movable/ Type of Date of Publication
Immovable Properties Possession | Possession | of Possession Notice
(Symbolic/ (For Immovable
Physical) property only)

Factory Land & Building in measuring| 20.03.2015 | Physical |  23.03.2015 |
4742 Sq. Yards comprised in Khewat No. 174 Khatoni No. 197 Khasra No. 461 situated at
Vill Bathri Bela Tehsil-Haroli Distt. Una Himachal Pradesh registered vide Vasika No. 341

Dated 24.03.2011 standing in the name of M/s Glory Creations.

EMERALD FINANCE LIMITED

Regd. Office: SCO 7 Industrial Area Phase 2 Chandigarh 160002
CIN : L65993CH1983PLC041774

Saksham Niveshak — Manner of registering KYC including bank
details for receiving dividend:

Pursuant to the MCA circular dated July 16, 2025, Emerald has
initiated a 100 days campaign of KYC and other related details of
members including bank details to prevent transfer of unpaid / unclaimed
dividends to IEPF. Details of unpaid/ unclaimed dividend lying with the
Company are available on https://emeraldfin.com/investor-desk. For
claiming the unpaid / unclaimed dividends, the members are requested to
update their KYC as given below :

(a) The members holding shares in Physical form - with the Company's
registrars at M/S Mas Services Limited, T-34, 2nd Floor, Okhla
Industrial Area, Phase-ll, New Delhi-110020. T: 01126387281/82/83 E-
mail -sm@masserv.com Web: www.masserv.com.

The forms for updating the same are available at
https://www.masserv.com/masadmin/files/downloads_241_Form%
20ISR-1_p.pdf.

(b) For shares held in dematerialized form - with the Depository Participant
(DP) where the demat account is maintained as per the process advised
by DP.

Upon updation of KYC & bank details members are requested to intimate
the same to the RTA so that the unpaid/unclaimed dividend can be
credited to their bank account.

For Emerald Finance Limited
Sd-
(Amarjeet Kaur)

Place: Chandigarh
Company Secretary, M. No. A17273

Date: 21.08.2025

INVITATION FOR EXPRESSION OF INTEREST FOR
SKY INFRASTRUCTURES PRIVATE LIMITED
OPERATING I REAL ESTATE BUSINESS AT ZIRAKPUR (PUNJAB)
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M-215, Rear Ground Floor, Greater Kailash - II, New Delhi - 110048
For Sky Infrastructuras Private Limited

18/08/2025
New Delhi

PUBLIC NDTICE
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PUBLIC NOTICE

(W, (1) M.s Vingd 50 Lale MUKS.|
hunl fnd (2§ Mrs. M.s. Sakila W/ n-
IHI Anil Ramachandran & D/e LBI:a.
(MBS, Mani both residents of Flat Ne|
[T74, First Foor, Pocket-g; Mayur Yihar|
|Priace-ii, DEII'E—liD-IHJ: are the orwnirs
fof DDA SFS Flat No. 774, On First Floor, | A
\Pocket-E, Category-lil, situated Marpur|
\Vimar, Phase-il, Dedhi-110081, vide|
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|..-"|5.|:||1 claimeng any right, I|IIE1-'E*JL|
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FRIDAY, AUGUST 22, 2025

PRITIKA AUTO INDUSTRIES LIMITED

Regd. Office: Plot No. C-94, Phase-VII, Industrial Focal Point, S.A.S Nagar, Mohali- 160055, Punjab
CIN: L45208PB1980PLC046738, Phone No. 0172-5008900
Email Id: compliance@pritikaautoindustries.com website: www.pritikaautoindustries.com

NOTICE OF 45th ANNUAL GENERAL MEETING

Notice is hereby given that the 45th Annual General Meeting (AGM’) of
the Company will be held on Saturday, 20th September, 2025 through
Video Conferencing (VC)/ Other Audio Visual Means (OAVM) at 11.30
a.m., to transact the Ordinary and Special Business, as set out in the
Notice of the AGM.

Notice of the AGM and the Annual Report for FY 2024-25 has been sent
in electronic mode to the members whose email IDs are registered with
the Company/Depository Participants. The same is also available on
the Company's website www.pritikaautoindustries.com/annual-
reports.html and on website of BSE www.bseindia.com NSE
www.nseindia.com and on NSDL at www.evoting.nsdl.com. The
electronic dispatch of Annual Report has been completed on 21st
August, 2025. The requirement of sending physical copy of Notice and
Annual Report to the members has been dispensed with vide
MCA/SEBI circulars.

Notice is also given that the Register of Members and the Share
Transfer books of the Company will remain closed from Sunday, 14th
September, 2025 to Saturday, 20th September, 2025 (both days
inclusive) for the purpose of AGM.

Members holding shares either in physical form or in dematerialized
form, as on the cut-off date, may cast their vote electronically on all
resolutions as set out in the Notice of the AGM through electronic voting
system of National Securities Depository Ltd. (NSDL) from a place other
than the venue of AGM ("remote e-voting”) and the members who are
attending AGM through VC/OAVM and have not casted their vote
through remote e voting shall be eligible to vote through e voting system
duringAGM. Allthe members are informed that:

i) The cut-off date for determining the eligibility to vote by electronic
means or at the AGM is 13th September, 2025. Any person, who
acquires shares of the Company and become member of the Company
after dispatch of the Notice of the AGM and holding shares as on the cut-
off date, may obtain the user ID and password by sending a request to
NSDL at evoting @nsdl.com OR to Company's Registrar M/s Satellite
Corporate Services Pvt. Ltd. at info@satellitecorporate.com. A person
already registered with NSDL for remote e-voting can use existing user
ID and password for casting vote;

i) The remote e-voting shall commence on 17th September, 2025 at
9:00 a.m. & end on 19th September, 2025 at 5:00 p.m. The remote e-
voting module shall be disabled by NSDL thereafter and once the vote
on a resolution is cast by the member, the member shall not be allowed
to change it subsequently. The detailed procedure for remote e-
voting/evoting during AGM is provided in the Notice of AGM.

iii) Members who have cast their vote on resolution(s) by remote e-
Voting prior to the AGM will also be eligible to participate at the AGM
through VC/OAVM but shall not be entitled to cast their vote on such
resolution(s) again.

iv) The Board of Directors has appointed Mr. Sushil K Sikka, Practicing
Company Secretary as Scrutinizer to scrutinize the e-voting process in
afairand transparent manner.

v) In case of any query/grievances, members are requested to email
company's Registrar at info@satellitecorporate.com OR contact Mrs.
Pallavi Mhatre, Manager, NSDL, at 022-2499 4545, 022-48867000 OR
pallavid@nsdl.com. This notice is also available on the website of the
company, BSE and NSE.

Members are also informed that the Company is required to transfer the
shares, in respect of which the dividend remains unpaid or unclaimed
for a period of Seven or more consecutive years to the demat account of
the '[EPF Authority'. The members who have not claimed dividend for
the Financial Year 2017-18 and onward, which is otherwise liable to be
transferred to IEPF Authority, are requested to claim the same on or
before October 15, 2025 by sending documents to the RTA of the
company.

Place: Mohali
Date: 21 Aug, 2025

For Pritika Auto Industries Ltd.
Sd/- Harpreet Singh Nibber,
Managing Director (DIN 00239042)
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